
RAJYA SABHA [9 March, 2007] 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But I have already 
announced that the Bill is passed. 

The House is adjourned to meet again at 2.30 p.m. 

_________ 

The House then adjourned at 

eighteen minutes past two of the clock. 

The House reassembled at thirty three minutes past two of the clock, Mr. 
DEPUTY CHAIRMAN in the Chair 

_________ 

PRIVATE MEMBERS' BUSINESS—RESOLUTION 

Inflation and steep rise in prices of essential commodities of mass 
consumption 

SHRI SYEDAZEEZ PASHA (Andhra Pradesh) Mr. Deputy Chairman, Sir, I 
move the following Resolution— 

"That this House expresses its serious concern over failure of the 
Government to check the run away inflation and steep rise in the 
prices of essential commodities of mass consumption and urges 
upon the Government that— 

(iii)    the procurement and public distribution system be enhanced and 
strengthened; 

(iv)    meaures be taken to stop forward trading and 

(v)    a detailed plan of action to check the growing inflation and price rise 
be placed before this House." 

Sir, through this Resolution, I am impressing upon the Government to take 
some effective measures because the common man is already in real trouble. 
We are seeing that these skyrocketing prices are creating havoc for the 
common man as his real income is getting eroded due to this high inflation 
and price-rise. We are seeing that the rural folk are spending about 50 per 
cent of their income on their food bill, and the urban people's family budget 
has increased between 25 per cent to 
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40 per cent. We are also seeing that due to this price-rise, the salaried people 
are the most effected. There are many reasons for this increase in inflation. 

While coming to the question of inflation, what we are seeing is that it rose 
steadily from an average 3.8 per cent in April 2006 to 5.1 in August 2006. 
Then it crossed 6 per cent mark in January 2007, and on January 27, it 
reached up to 6.58 per cent, and on February 3 it reached up to 6.53 per cent. 
Due to this high inflation, the prices of foodstuffs and essential commodities 
have risen terribly. Now we are seeing that the price of moong da/which was 
earlier Rs. 22.50 per kg has increased to Rs. 49. So, the percentage of hike is 
118 per cent. In the case of urad dal, 82 per cent, wheat 33 per cent, atta 44 
per cent, and onion prices have gone up to 186 per cent. Now this situation 
that we are seeing is due to this high inflation and price rise. Now the 
Government has woken up very late. The Finance Minister, while addressing 
a meeting of the industrialist said, "We are going to take some fiscal 
measures and fiscal measures in the shape of the easing the imports, 
banning exports and slashing the interest rate." And then he said that the 
banks are going to apply their own monetary tools. So, what we are seeing is 
that in spite of all these fiscal measures, it is having very little impact because 
the Government has woken up very late. They should have had a long 
pronged strategy. But unfortunately, they could not have visualised what 
things were going to come and which way they had to check the price rise. 
Actually what is happening is that the Government does not have any long-
term strategy in order to impress the masters of globalisation the Public 
Distribution System is very much weakened and as a result of this the 
essential commodities are not reaching the public. If we go through the 
process of procurement, this year we are seeing that the procurement has 
fallen down to 37 per cent. Even though the local, players and other traders 
were in a position to pay higher procurement prices and they stocked a very 
huge quantity by hoarding in their own godowns, unfortunately, the 
Government did not move further to procure by giving some higher rates. 
What we were seeing in the country was that when the Government was in 
the midst of this crisis, they went for purchases from abroad and that too by 
giving higher prices. What we want to impress upon them is that instead of 
giving higher prices abroad while purchasing wheat either from Australia or 
Canada, they could have hiked their own procurement prices for our farmers. 
So, in that way, we could have had buffer stock. While drawing attention to a 
very glaring 
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example of Bengal Famine, Amratya Sen, a nobel Laureate, said that there 
was no shortage of food stock at that time; it was only due to hoarding and 
black-marketing that the people of Bengal had to suffer the great Bengal 
Famine. When we think of Bengal Famine, we can understand that even 
though there was a little bit low agrarian productivity, but in spite of all this, we 
were in a position to augment and then go ahead steadily. But, unfortunately, 
the Government relied only upon certain measures which have not helped in 
any way. Now, as per the economic tools which were applied by the Reserve 
Bank of India, the Reserve Bank of India thought that credit should be hiked 
and the interest rates should be lessened and then they have also taken 
certain other measures to think that the money supply should be shortened. 
But instead of all these measures, there was a little bit impact on the inflation 
side. In the second week of December, Reserve Bank of India announced a 
plan to hike the cash reserve ratio. The hike proposal of 5 per cent to 5.25 per 
cent and 7.5 per cent was to seek out Rs. 13,500 crores from Indian 
economy. Later, on 13th Februry, RBI announced another hike of 5.75 and 6 
per cent to observe a liquidity of Rs. 14,000 crores. But it has got little 
success. Don't you feel that these monitoring tools are more effective in 
economising greater financial inclusion? So majority have no access to 
banks. What we are seeing is a bitter reality that the majority of the people do 
not have access to the banks. It means only 12 per cent of the rural India is 
having access. On the contrary, the other day, the Deputy Governor of 
Reserve Bank has set an example of UK. When they had a survey of bankers 
association, they said that 90 to 94 per cent in UK have accounts either in 
current or in savings. In India, only 59 per cent of adult population, with 80 per 
cent in urban and 12 per cent in rural India, is having. Another contention of 
the Finance Minister is that due to this fiscal measure, there won't be any sort 
of impediment in the growth. But, what I want to say is that high inflation does 
not give automatically higher growth. Now, there is an example of Asian 
countries who had 7 per cent growth rate successfully for 25 years but still we 
are seeing that there was no high inflation rate. But still, we are seing that 
there was no high inflation rate. On the contary, we can cite examples of 
countries where there is high inflation but they tended to have a lower growth. 
So, all these hypothetical thing and measures, which were taken by 
Government, have not yielded any sort of results. What we are saying is that 
the productivity is going down and then, farmers are getting a raw deal. Now, 
the acreage in pulses and cereals are 
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going down so we are only thinking that whenever there is a shortage we can 
go for purchases from abroad. So, instead of going abroad it is better if we 
become self-sufficient and then we take so many measures on agraian 
sector. In this I want to cite an example of the Sixth Five Year Plan. In the 
year 1980-85, due to the allocation of 12.5 per cent in irrigation, we had a 
growth rate of 5.7 per cent. Now, of course, in the Budget Speech, our 
Finance Minister has envisaged an agricultural growth of 4 per cent but 
allocation is not at par with the growth which we are visualising. So, coming to 
suggestions of how to contain inflation in price rise, what I feel, first of all, is 
that we must give higher credit to farmers. Already in Swaminathan 
Commission, the National Commission for farmers have recommended that 
four per cent interest should be levied on farmers. But, now, we are seeing 
that 8 per cent to 12 per cent, or, even more than that, is being charged. And 
if you go to Mahajans and others, it goes up to 100 per cent also. So, this is 
one of the reasons where we have to be more cautious. Sir, more acreage for 
pulses has to brought under cultivation. Now, we are seeing that a very small 
portion of land is reserved for pulses. We should reserve more land for 
pulses. The other point is cropping pattern should be shifted water-intensive 
to less water-intensive crops. We have to apply some technological tools. 
Then, what we are seeing is that middlemen are creating havoc. Sir, from 
procedure to market, we see that, there are, at least, four to five players. And 
the entire profit is eaten by the middlemen. So, from farmer to consumer, 
there are many stages and the consumer is compelled to pay 6 per cent 
higher. To eliminate middlemen, who are eating away the major chunk of 
benefit through speculation and through their involvement, we have to take 
steps. As I already said, from low productivity to higher yield, we have to 
apply so many technological methods. The Government, whenever there is 
inflation and outcry from the public, announces certain policies. But, it does 
not give any clear serious signals to contain inflation and price rise. What I 
feel is that the Government has failed to give a clear cut signal. We should 
also have a long-term strategy. The productions of sensitive items like wheat 
and cereals have to keep pace with the rising demand. Now, we are seeing 
that there is a lot of demand but the supply is very weak. So, these 
bottlenecks have to be plugged. 

Now, I come to imports. Wherever we have shortages, we are going in for 
import. That is not a final solution, because, we are, now, seeing that 
international prices are also going up. So, the Government has to pay 
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extra money. Instead of paying more money in the international market, the 
same can be paid to farmers who will come forward merrily and we can have 
more procurement. 

Another thing is, as I said, while giving the example of Bengal Famine, 
there was lack of will on the part of the British Government to check hoarding. 
But, now, we have the Essential Commodities Act. Unfortunately, it is now a 
little bit diluted. So, first of all, it has to be strengthened. And, secondly, the 
Act should be strictly implemented against the deafulters. Unfortunately, we 
are not doing this. 

Finally, Sir, I come to PDS. Unless and until we strengthen the PDS, we 
are not going to get better results. I want to give an example of Kerala. I think, 
it is one of the best examples, where they are having not one or two but for 
different layers of public distribution system. The consumer cooperative sector 
goes much earlier to mandies, wholesale markets and they even go up to 
Nasik to procure onions. They go to various other places to get essential 
items at cheaper rates. The Civil Supplies Department, the private consumer 
federations and others go. So, there are four layers of distribution in Kerala. 
So, they are able to contain the price rise. In this way, the Central 
Government also can give a directive to the State Governments to follow that 
example where they can have more vigilance by finding out what sort of 
shortage or what sort of problems we are going to have. And, through our 
PDS, we are supplying only three or four basic commodities. But, what I want 
to urge upon the Government is to extend the distribution system by including 
more items, because we are having only a limited number of items distributed 
through PDS. So, why can't we extend the public distribution system, giving 
facility of more items, like, cereals, pulses, etc. Even vegetable can also be 
included to give relief to the common man. 

So, these are some of the measures. I feel that the Government has failed 
to take effective measures. They lack long-term strategy. What is going to 
happen? They have failed to take effective measures whether it is 
implementing the Essential Commodities Act or it is checking black-marketing 
and hoarding. These are some of the measures which the Government did 
not take properly. I urge upon the Government to think seriously and effective 
intervention by taking all these measures because only then we can give a 
little bit relief to the common man by checking the inflation in prices. 

The question was proposed. 
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SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, I do not agree with the 
contents of the resolution moved by my learned colleague. Although I share 
his concern, and the entire House obviously, over the inflationary tendencies 
being shown recently. I do not agree because he blatantly blames the 
Government for, what he calls, failure of the Government to check the inflation 
and steep rise in prices. This is not necessarily so. In fact, it is like AIDS, still 
we don't know what the cause of AIDS are. If you ask economists what are the 
basic things which lead to price rise. You will get 4-5 versions. In other words, 
the science of determining price rise is not definite. Therefore, to blatantly 
blame the Government is not justified, although we all share his concern over 
whatever is happening. But first thing I would like to say that we have been 
rather a bit shy of using the Essential Commodities Act. Everybody seems to 
be shy of using the Essential Commodities Act. When certain things are very 
much know that in the entire economy hoarding takes place to a large extent, 
not to use the Essential Commodities Act is not a good measure. Therefore, a 
rationale use of the Essential Commodities Act has to be done because 
artificial scarcities were created and are being created at present. It is a well 
known thing. But how do you curb it? Earlier, when the Essential Commodities 
Act was in full force, even the smallest trader used to display prices of 
commodities. There was a discipline at every consumer store. Even average 
common man used to go there to read the prices, in whatever local language. 
That was a deterrent. Deterrent punishment is there for anybody hoarding or 
not displaying prices, etc. Therefore, in this vast country of millions of people 
to allow things to go without being checked will not be a good sign. It will not 
be a thing like free economy, free trade, etc. and keep aside the basic laws. 
Therefore, this aspect has to be looked into. Then, in the interest of the 
common man we should also see that more items, even like cooking oil, soap, 
etc. should be made available at reasonable prices through the public 
distribution system. Today on account of advertisements, costs of essential 
commodities, I do not say essential commodities technically, but they are 
essential commodities, have risen far above the true price. A soap which 
would have cost Rs. 5/-costs Rs. 15, only because we seen on television 
advertisement, actors and actrersses showing a particular brand of soap. The 
same is the case with palm oil and other things. Therefore, if you want to serve 
the common 
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man and give him commodities apart from rice, wheat, sugar etc., that is, 
something more, then, according to me we should also venture into that. The 
Congress President Sonia Gandhiji also, sometime back, during the Chief 
Ministers' Conference said that we should give teeth to the Essential 
Commodities Act. She stressed on the strengthening of the Public Distribution 
System and checking of forwarding trading. This was the message given 
during that meeting. Even many Chief Ministers said that they would like to 
take the help of the Central Government to get the Essentia! Commodities Act 
strengthened because during the earlier regimes this Act was neutralised, 
kept aside, and they were looking after only particular section of society. 
...(Interruptions).. Therefore, no; no. I am not naming anybody. They were 
very keen that the Essential Commodities Act should be thrown into the 
dustbin. Therefore, during that regime, the Essential Commodities Act of 
...(Interruptions)... During those regimes, the Essential Commodities Act was 
buried and people were allowed to make huge profits. And those profits were 
siphoned off in a particular direction. That is known. The other side knows it 
very well. They can enlighten us on this. 

Another aspect is this. The fallout of rising prices is there politically also. It 
affects any political party. Whenever prices rise, people, many a time, keep 
aside all things and throw the Government that rules, from power. Sometimes, 
I feel if people judge Governments really on economic issues, we should not 
regret it. I personally feel that on real economic issues people should decide 
whether this Government should be there or not. But many a time, Sir, we 
have to educate people why prices are rising. We have to educate them. If we 
find that the controlling machinery is not fully responsible, then, we should tell 
the people that this is the thing. Today nobody knows, as I said, even experts 
do not know. Therefore, we should try to explain to the people the mechanics 
of price rise and then decide whether the Government of the day has faulted 
or not. And what happens, thereby, is this. Suppose, there is a party which is 
ruling, which is secular and during that regime prices rise and the Government 
falls. Then, communal forces can take advantage. They would not do any 
better to the State, they will do worse; they would add their own communalism 
to this. Therefore, they take advantage of it. People, sometimes, are not 
aware of who will get the advantage of their voting pattern. Therefore, it is 
essential that people should be aware of who causes the price rise, and 
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then vote. I think, that will be welcome. These NGOs can do this process of 
educating people of the real reasons of price rise. 

As far as retail trade is concerned, my colleague, who is an expert, Mr. 
Joshi, is here. I would like to say that everybody today is coming into this. 
Ambani is selling potatoes, and tomatoes. If Ambani starts selling tomatoes 
and potatoes, what will be the fate of average vegetable vendors, one does 
not know. I also do not know the economics of retail trade. But, I would like, 
certainly, the Government to keep monitoring these things so that retail trade 
does not go out of the hands of the common vendors and out of the hands of 
the common consumers. If there are sophisticated malls from where only rich 
people would be able to go and purchase vegetables and other commodities, 
the common man will be scared of going into these malls. The common man 
will think that this is not their town, this is not their village and only the big 
people can enter into these malls to buy vegetables and other things. It is a 
question of psychology also. Therefore, the Government has to monitor it. Sir, 
nowadays, the advertisements in retail trade are flourishing like anything. So, I 
would say that it is time to control these things. As I was referring to 
advertisements, I would say that advertisements tremendously increase the 
prices of commodities. If you say, it is only related to essential commodities, I 
would not agree with it. It is not essential in technical sense. The various 
minimum needs of the people are satisfied by certain commodities and all 
those commodities are advertised in a very rash manner at exorbitant prices 
through media, through TV, etc. Do you know the cost of such advertisement 
of small items on TV? Only 15 second advertisement costs Rs. 1 lakh; only 
fifteen second advertisement on a good TV channel costs Rs 1 lakh. You can 
imagine, for one year, if a commodity, costing ten rupees, is advertised in this 
manner, what would be the cost of that commodity otherwise? Now, Amitabh 
Bachchanji is advertising on TV for UP Government for two minutes. I do not 
know what is the cost involved in it. Sir, colossal amount of crores of rupees of 
public exchequer are being wasted to say that 'UP main gunah kam hai.' Who 
is paying for that? The common man is paying for that two-minute 
advertisement... (Interruptions)... 

SHRI N. JOTHI (Tamil Nadu): There are so many advertisements daily. 
..(Intermptions)... 
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SHRI SHANTARAM LAXMAN NAIK: It is all going on. We do not have 
such advertisement. ...(Interruptions)... There is an advertisement 'Wah Taj'. 
The tea, the cost of which should have been only forty rupees, costs around 
hundred rupees just because somebody says, 'Wan Taj'. I am just giving 
these examples. Therefore, there must be some sort of ceiling on these 
things. 

Secondly, regarding the BPL criteria, which, I think, is most unrealistic— 
everybody will agree—some sort of review has to be made. It is not a 
practical criterion, whatever experts may say. I will not go into the details. But 
if we want the essential commodities to go beyond the artificially created BPL 
line, then this formula has to be reviewed. 

Secondly, the Public Distribution System has to be computerised because 
we should know what is the stock available, what is the stock distributed, what 
are the prices, where the stocks have reached and when the stocks were 
disposed of. There must be a network of computerisation of the entire Public 
Distribution System, if the prices are to be put under check and if the 
distribution is to be done properly. Secondly, if this distribution of essential 
commodities through Public Distribution System is done properly, then, vast 
stocks will be available which can be given to the population above BPL. 
Today, because there are no commodities available for them, the BPL is 
there. There will be vast stock of commodities which can be given to that 
population whose pay is above those of the BPL families. You can change the 
formula and increase it. Therefore, the computerisation is very much 
essential. It would also check corruption. 

Lastly, Sir, I would like to say that price rise occurs because of several 
other reasons also. Price rise occurs in accordance with the developments of 
the country. As the country develops, the prices also rise. As growth rate 
increases, people say with certainty that there will be price rise as a result of 
it. But how that occurs has also to be explained to the country. Today, 
because our GDP has grown, today because our country is flourishing, there 
is price rise. In the eyes of the United States, we are flourishing. They said 
that India is growing like anything, and now this country does not require any 
financial assistance from the United States. They are going to stop our 
financial aid on grounds that India is progressing. Therefore, on the one hand 
we are progressing, while on the other, we find these aberrations. Since these 
aberrations of price rise are there, there 
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must be some forces working; surely, some international forces are working 
towards the stockpiling of essential commodities, trading through the Internet, 
etc. Therefore, we should also look into these aspects. The international 
forces that are at work in our market need to be thoroughly examined. Just as 
they are working to terrorise the nation, these forces are also working to 
ensure that there is shortage of commodities in our country and chaos is 
created. This aspect should also be looked into. I hope Government would do 
the needful in the matter. 
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SHRI TAPAN KUMAR SEN (West Bengal): Mr. Deputy Chairman, Sir, I 
rise to support the Resolution moved by my esteemed colleague. Sir, I don't 
blame this Government alone for this run away inflation because the credit or 
discredit of the present kind of price situation should not be, at least, wholly 
owned by any particular Government. The whole inflationary situation is the 
result of pursuit of a particular brand of economic philosophy, a particular 
brand of economic policy regime which was being followed even prior to the 
period of this UPA Government. The same policy of relying everything on 
market, relying everything on the solution being offered by automatic 
operation of market, has given rise to serious structural problem called 
inflation. I don't consider this inflation to be one of cyclical nature-sometimes 
up and sometimes down. Gradually, the whole character, the manner the 
things are taking shape, it is taking the shape of a serious structural problem. 
I blame definitely this Government about the response to the serious situation 
that has arisen at the grassroot level because of the inflation, the manner they 
proposed to address this inflationary situation, the condition which has 
seriously put the majority of the population in our country in utter distress. 

What they are suggesting-even as expressed in the Budget Speech, as 
expressed in the President's Address, and, as replied by the hon. Prime 
Minister Yesterday in this House-is that all steps are taken. What steps are 
being taken only to address the money supply? What is the philosophy 
behind that? Is that the diagnosis that this inflation has taken place because 
there is too much money in the market, too much money chasing too less a 
quantum of goods. So, the monetary intervention is to see that liquidity is less 
in the market on the one hand, and, on the other hand, supply side is 
managed by increasing indiscriminate Import. A day or two before, also in 
reply to a specific question raised in this House, this 
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was suggested, and, willy-nilly, it was endorsed by the Finance Minister. It 
was told now, we are sitting on a Foreign Exchange reserve of US $ 180 
billion. There should be indiscriminate import of everything so that inflationary 
situation can be addressed. Is that the solution of this situation? Sir, I 
understand that we are going on a wrong path in addressing these things and 
we are going to put our country in a vicious circle. There is problem in the 
supply side because the agriculture production has succumbed. Supply side 
problem is there because a severe decline in the real term in public 
investment in agriculture, and, this inflation is primarily driven by the 
increasing prices of all primary and essential commodities. During the last one 
year, their price has increased by 11.42 per cent, although the average 
inflation rate is around 6.4 per cent till February, 2007. But above that, the 
manufactured commodities' inflation rate has increased by six per cent but the 
primary articles and agricultural commodities' rate has increased by 11.42 per 
cent. So, this inflation is primarily driven by the rise in prices of essential 
commodities and the primary agricultural products. 

On the other hand, what is the situation in the villages? Our agricultural 
population is not getting due price for their produce. There is a disincentive for 
not going for agriculture production because they are not getting remunerative 
prices and the prices of agricultural inputs have increased like anything. It is 
on the one hand. On the other hand, a prescription is being made, let there be 
indiscriminate import of agriculture goods, foodgrains and other things to 
address the inflationary situation, and, by this, you are giving further 
disincentive to our rural economy, which, unfortunately, represents the 
majority of our population. Their purchasing power is already going down. 
There is too much money in the market. Yes, Sir, the statistics will show that 
there is too much money in the market but that is in the hands of the few. 
There is not too much of money in the hands of the 70 per cent of the 
population. Yes, there is too much money in the market and that money has 
to be contained, but not by your so called monetary measures, which you are 
prescribing through your Budget. There are ways and means to contain that 
money, and, those ways and means must be unhesitatingly utilized. That too 
much money in the market cannot be contained by your monetary measures. 
On the other hand, those who are not having purchasing power are dying 
despite your Vidarbha package in Maharashtra. I am grateful to the 
Agriculture 
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Minister that he admitted this reality on the question raised in this House 
today morning regarding suicide by farmers that the situation of our farmers is 
really a matter of concern. More than sixty per cent of our population in the 
rural economy is not getting the facility of irrigation and credit. They are 
having serious credit problem Majority is still in the hands of the Sahukars, 
moneylenders. On the other hand, sixty per cent of our population are striving 
on that economy, that rural economy. On the one hand, you are putting up 
disincentives an agriculture everyday; on the other hand, you are talking 
about improved agricultural productivity. No element of watershed 
management, no element of irrigation, no element of bank credit can change 
the situation unless agriculture is made remunerative, and, our peasants get 
remunerative prices. 

And as a result, what is happening? The purchasing power of people is 
going down. People are committing suicide. The poverty level is increasing, 
although official claims say that it is declining. But in reality, it is increasing. In 
reality there is a compression of demand in rural economy. Whatever demand 
is there in the market, it is looked upon as excess demand, and we go in for 
all monetary intervention to address that excess demand situation. I think we 
are in a vicious circle of utter confusion. I must not say confusion, because if 
the policy is aimed at benefiting a few at the cost of millions, it ought to go in 
that direction in addressing the inflationary situation, and that is precisely 
taking place. 

Sir, I would also like to draw your attention and, through you, the attention 
of the Government towards another basic important issue that you need to 
address if this situation has to be seriously addressed and people have to be 
given relief. Your Public Distribution System must be strengthened. Even 
yesterday, our hon. Prime Minister also admitted the necessity of that. Even 
today, hon. Agriculture Minister admitted the necessity of that. But in your 
Budget, what have you done? So far as the Public Distribution System is 
concerned, there is only 6.2 per cent increase in allocation in the food 
subsidy. And that 6.2 per cent in the face of an inflation rate of more than 6 
per cent means a negative and absolute decline in the real allocation for the 
Public Distribution System. You are admitting that the growth should be 
inclusive. You are admitting that in the face of inflation, the Public Distribution 
System must be strengthened. On the other hand, you are allocating only 6,2 
per cent. You are cutting a crude joke to the majority of the population that 
you are curing or addressing the inflationary 
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situation. What have you suggested in view of addressing the situation in the 
Employment Guarantee Scheme? Your real allocation has increased to the 
tune of 3.5 per cent Again, it is an absolute decline if you take inflation rate 
into consideration. From 200 to 330 districts in the rural areas who are facing 
the scourage of inflation most, who are committing suicide in a big way, only 
3.5 per cent increase in the allocation. That is well below half of the inflation 
rate. It means you are proposing a decline. You are cutting a joke when you 
say that there must be growth; growth is hot an end by itself; and, at the same 
time, growth must be inclusive. All the statements virtually remain to be sound 
bytes in electronic media and nothing else. Because your all means of 
addressing inflation are just going in the opposite direction. I don't like to 
elongate it further. The whole vision, the whole diagnosis of this correction of 
inflation is fallacious and faulty and you are going in the opposite direction. I 
don't try to assign or I do not try to cast that kind of an aspersion that you are 
doing this unknowingly. My saying is that you are doing it knowingly and this 
attitude is reflected by the Government's own statement. While replying on the 
President's Address, the Government says that the inflation is to be addressed 
but the growth impulse of the country's economy should not be affected. 
Addressing inflation, addressing the maladies being faced by 60 percent of the 
population will effect the growth impulse of the economy! If this be the 
preception, the Government's addressing the inflation is bound to go in other 
direction. Sir, through you, I want to request the Government that please 
retrace your steps from this faulty pursuit of addressing inflation. Otherwise, 
we will be facing and the country will be facing a serious situation. To 
conclude, Sir, I would like to quote a statement made in the process of 
Parliamentary debates. "Any Government worth its salt, any Government 
which is concerned about the poor of this country, any Government which 
recognises that 30 per cent of the people are below the poverty line, any 
Government which is sensitive, any Government which has some heart must 
place inflation control number one on the agenda. This Government has failed 
to do that." Quotation is over. If the Government fails to do that, it will be 
paying a price for that today or tomorrow. Up to portion I have quoted, it is 
spoken by our present Finance Minister, Mr. Chidambaram, in Lok Sabha on 
3rd December 1998, as a Member of the Opposition. I want to repeat the 
same statement. Please don't create a situation and land in a situation of 
paying a heavy price. Please correct yourself. By strengthening the Public 
Distribution System and by directly checking the 
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flow of excess money in the economy, you can address the inflationary 
situation. How Rs. 1,25,000 crores, as on date, are the arrears of taxes, direct 
and indirect put together? It was given as a reply to a question in this House. 
Can't you take that money? You will be containing too much money in the 
economy. If you contain the NPAs, there will again be less money in the 
economy for extravagant expenditure. Please attack the problem directly. 
Your automatic operation of market cannot deliver any good, except 
compelling that Government indulging in that situation to pay a heavy price. 
We don't want the Government to pay that price. We are supporting them. So, 
we can only express this caution. With this, I commend the Resolution. Thank 
you. 
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DR. GYAN PRAKASH PILANIA (Rajasthan) Sir, I speak for and commend 
this Resolution which is a vital one, which is very timely, and which focuses 
on a very important issue which affects the whole country. I do not intend to 
apportion blame on anyone. I have no pretence to say that I know the 
solution to the problem, but I just want to put before you and this august 
House that this problem is a real one. We must accept initially and not feel 
shy of agreeing, whether it is the Government or whether it is the Opposition, 
that mahngai, steep rise in prices, is the real problem which is confronting the 
whole nation, particularly those who are BPL, those who are SCs, those who 
are Tribals, those who are OBCs those who are the poorest of the poor and 
wretched of the wretched. It affects them very badly. Once we agree that 
problem is there, then there is  need for a solemn, thougtful discussion across 
party lines and then ultimately reach a solution. If Rajya Sabha and Lok 
Sabha, these august Houses, are not able to find out a solution then debates 
are only oral exercises without producing any result. What happened in 
history can be a matter of interest, but it would not solve the present crisis. 
The crisis is of dal-roti, the crises is of rice, the crisis is of chappati, the crisis 
is of daily food items which a person needs. As we know very well by 
statistics, there are 10 per cent families, at least, in the country where a 
person has to live on Rs. 9/- a day. There are 20 per cent such families 
where a person has to live on Rs. 12/- a day. With that much budget, if it is 
given to Rajya Sabha or Lok Sabha Members, I do not know how we would 
be able to pull up. 
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4.00 P.M.    

This plight has to be realised. There is runaway inflation also. We can say 
that it is a walk-away inflation or it is a very high-speed inflation. But inflation 
is there. A common man, who is below the poverty line, or the Aam adm of 
the country, does not understand the intricacies of statistics of inflation 
because statistics, they say, are like bikini bathing suits. What they reveal is 
suggestive, but what they hide is vital. If inflation rate has to be counted, let it 
be counted of those basic agricultural commodities without which a person 
cannot live and survive. Then, we will know really how much price rise has 
taken place. I am sure hardly will there be any person, out of the one billion 
and ten crore population of this country, who would put his hand up and say 
that there is no inflation. Everybody says, "mahangai is there". Unfortunately, 
we talk of the GDP growth of the nation. But that does not affect a common 
Aam admi. Aam admi is concerned with his day-to-day survival, and 
something has to be done for him. Otherwise, we will be reminded of that 
historical incident of the French Revolution when Maria Antoinette was 
confronted in Versailles by the hungry mob. She asked her counsellor, the 
Finance Minister: What did they want? What is their grievance? She was told, 
"They are hungry. K�����* 
 #��,�	��* ����a ��
/�C They are crying for bread." She 
said, "They are foolish. If they are hungry, they should ask for cake. Bread is 
not eaten." That kind of a wonderland we are having here even in this age, by 
not accepting inflation. Inflation is real. Inflation is affecting everyone every 
day. It may be on toor daal, or urad daal, or rajma. But without pulses, an 
Indian cannot live. Without rotis, he cannot survive. Without sambar or idlis, 
the existence is not possible. And that is the fact of mahangai. What is the 
way out? It is very difficult to say. But some way must be found out. And, one 
thing which emerges clearly from a very lucid discussion here is that if we kill 
the golden goose which lays a golden egg, there will be a disaster. The farmer 
is that goose who lays the golden egg for us in the country, and that farmer 
today is mostly worse off. 

I need not quote statistics, but as they add gravity to your wisdom and 
oration, I will mention them with your permission, Sir. According to the 
statistics, written and available, 40 per cent out of the total farming community 
wants to quit farming for other income avenues; 26 per cent of them consider 
agriculture unprofitable; and 8 per cent say that it is downright risky. Only a 
very few of them are carrying on with agriculture because 
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they have no other option. It has become =����	�� � 6( �� C Somehow we must 
satisfy the agriculturists, the farmers, the 70 per cent of asli bharat, that we 
are with them, and we must assure them remunerative prices for their 
products. Till that incentive is given, there will not be enough of produce. Till 
that incentive is given, the farmer would not be permitted to get his heart and 
spirit into his job and there will be only suicides and more suicides. It is really 
horrendous that, in this Bharat, where we call a farmer our annadata, 1430 
suicides of farmers take place every month; 45 daily. Why does it happen? I 
do not say that all of them are because of debt or all of them are because of 
famine. But, so many farmers dying is something that must shake our 
conscience. In a year, 1,87,000 suicides take place. Out of them, 15.8 per 
cent of farmers. In the morning I heard the hon. Agriculture Minister stating 
that' � �*H� H�	 � N ��( �suicide commit�	����	��$(���a ����� 
/®� It appeared funny 
though I did not intervene at that time� � �*H� H�	 � �� ���� ������	��$(���a ����� 
/4�

"�	�������	��$(���a �����
/4��� �* �3����	��$(���a �����
/�< ��suicide�	����	��$(��
�a �����
/�C�* 
 (�4������	� ��	 �suicide�	����	��$(���a �� 	���
/�A�Your honour, is 
it possible? Suicide is an extreme step which a man takes in desperation. It is 
virtually defamatory to an Indian farmer for anybody to say that he has 
become habitual of committing suicide. It was said in the morning by our very 
learned Agriculture Minister, who himself is a champion of agriculturists. 
Anyhow, I won't go into the details of what he said. But this is a fact that 
contribution to GDP by agriculture is only 2.3 per cent and that is when we 
club allied activities such as fisheries and other things with pure agriculture. 
The contribution of pure agriculture is not more than 1.5 or 1.7 per cent. Now, 
that is the GDP growth in regard to agriculture and the investment in 
agriculture is very little. If the total contribution of 65 per cent of the 
population, that is, the farmers, to the national kitty is 20 per cent and if 20 per 
cent national resource is distributed amongst those 65 per cent, what would 
they get? So, my main suggestion would be to control the inflation, somehow 
improve the condition of our agriculturists, the farmer and the whole of rural 
India. Without that, we would not be able to check inflation and if there is 
inflation, there will be a steep rise in prices. That is the corollary to inflation. It 
appears funny that, if people are hungry you tell them we have lessened 
taxes on dog food and cat biscuits. Is it not a travesty of a poor man's plight? 
There may be many reasons for inflation. It is for experts to know I arn a 
simple man, a common man. I am not an expert. But, generally 
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speaking, forward trading is one of them which is a kind of gamble, a gamble 
on line which must be checked, which must controlled as has been pointed 
out by very wise and seasoned colleagues of mine. The Essential 
Commodities Act must be implemented with all the ruthlessness. If we take 
figures for the whole of the country, you wont find in such a big country even 
fifty persons who have been punished with any jail sentence because of 
hoarding and bacause of any malpractice. That means the Essential 
Commodities Act is not being applied rightly. I wont repeat theat the PDS 
must be strengthened and corruption must be eliminated from the PDS 
machinery. 

The Public Distribution System is meant for the poorest of the poor, for the 
BPL. If the PDS crumbles, the poor will go hungry. The poor will sleep without 
anything in their stomach. Mahangai is not affecting the rich people at all. It 
may be affecting them in certain manner, but not that way as it affects the 
poor. Something must be done, some way must be found out and someone 
has to accept the blame also. Whom should we blame for mahangai, the 
poorest of the poor man, common man, middleman or the Government which 
is in power? It may be ��! ��or it may be�� #'� for a common man does not 
matter beacuse bread has no political connotations, and dal has got no 
political leanings. That must be provided to him. The Government in power, 
whichever is there, has to bear the brunt, has to come forward and say, 'we 
are accountable'. It has been—I won't sound political but it is a fact—in the 
headlines in newspapers regarding results in Uttarakhand and Punjab, the 
headline was 'mahangai maar gai'. Another headlines was, 'mahangai ne 
dubo diya'. It is very certain. If the people suffer, they will ask for the blood, 
and ultimately, we have to pay for it. So, accountability must be accepted by 
the Government. They can't shy away frorp this. If they are able to control 
mahangai, it will be a great crowning glory for them.If they are not able to 
control it, then they shall have to face the consequences which are written 
large on the wall, and that writing must be recognised. 

It is very kind of you, Sir, to have permitted me to speak on this vital issue. 
I know, through your goodness, something will be done constructively to 
control run away inflation and steep rise in prices. Than you very much, Sir, 
for your kind indulgence. 
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SHRI SHARAD ANANTRAO JOSHI (Maharashtra): It is not coming on 
...(Interruptions)... 

DR. GYAN PRAKASH PILANIA: We are here to listen to you, my dear, We 
are all with you. 

SHRI SHARAD ANANTRAO JOSHI: I just wanted to be sure that the 
technology between you and me also works. 

Mr. Deputy Chairman, Sir, thank you very much for giving me the 
opportunity to speak on this subject. Sir, I always enjoy the Friday afternoon 
because this is the time, once in a week, when Members do accept to keep 
aside their party affiliations, and since there is no party quota of time and 
everybody can really have his say, members lend to speak out their minds 
and there is a real detailed discussion of the issues involved, which generally 
does not happen during the normal hours. I wish some of the issues in the 
Budget and economics were discussed on Friday afternoon rather than during 
the week. Sir, I found there that there was some kind of an attempt to show 
party loyalities on the part of the Shri Rajniti Prasad and Shri Shantaram 
Laxman Naik, but then there was a response supporting the Essential 
Commodities Act and opposing the forward markets from this end also. So, I 
can say that the debates so far has been largely apolitical and without party 
affiliations. 

'Therefore, I would like to start by complimenting hon. Pashaji for having 
brought out the issue of inflation on a Friday afternoon because this is the 
only time when we can really have a dispassionate discussion of what causes 
inflation and what would be the remedial action that is required to be taken. 
During the course of the debate on the Motion of Thanks to the President, 
many Members did talk about the inflation, but that was generally along the 
party lines. Those from the Treasury Benches, the Members would say, 
'nothing is seriously wrong. Of course, we are concerned that the prices are 
going up. But, nothing is seriously wrong, and the situation is under control.' 
...while those' on this side try to create a scare that something was awfully 
wrong and that India is on the door of a crisis. Neither was true, and I find 
that, thanks to Mr. Pashs's Resoulation today, the analysis of the inflation 
today is more rational and quiet. Sir, the inflation is measured in two manners, 
number one, it is on the basis of the price indices. I do not need to explain 
how the price indices are complied. Price indices are complied on the basis of 
a basket of goods, which form part of 
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consumption pattern of that particular community or particular class. Then the 
prices of those comodities are taken into account and they are weighted 
according to the proportion that is used in the consumption. Then you come to 
a figure, which is divided by the total number of weights which is 100, that 
gives you the index. Now this index is calculated every week and compared 
with the index in the previous year in the same week. That is a very funny way 
of calculating the inflation or rise in prices. When we say today that the 
inflation is 6.7 per cent, we are not talking of, somebody mentioned that 
vegetables were ten ruppes seven days back and now they have become 
fourteen rupees, the comparision is not between ten rupees and fourteen 
rupees, the comparision is between the indices in this week compared with 
the those in the previous year in the same week. Now, when you do that, the 
commodities get into prominence and therefore, people tend to think of the 
primary produce particulary the agricultural commodities etc., if their prices 
appear to have gone high, then the primary commodities must be primarily 
responsible for the inflation. That is one way of looking at it and that is the way 
the Finance Minister has broadly calculated the inflation and suggested the 
remedy. There is another way of calculating it and that is given by the quantity 
theory of money where what you do is, the total supply money, the total 
quantity of money multiplied by the velocity of money which is really how 
many times the money changes hands, divided by the total product that you 
have. It is a simple formula. The popular formula is gv/p and when that is 
taken into account, you do not really put emphasis on what has happened to 
rice, what has happened to wheat, what has happened to brinjals and what 
has happened to onions. Then you take into account the economy in its macro 
appearance and find out why the prices have increased. Sir, I would like to 
make a point I think it was pointed out by my comrade hon. that what is 
responsible for inflation is neither so much the constraints of the supply nor 
the distribution failure, it is a joint product or a combined product of the kind of 
economic policies that we are following. Sir, it is very nice to say that we are 
trying to serve the aam adami. It is very nice to say that we will dole out 
money in abundance to all kinds of weak sections. That wins votes, that pays 
at the hustings, that pays in terms of votes but that also costs money because 
that increases the money supply and when you follow aam adami economy or 
populist economy and then the baby that you get is inflation. Like Vishwamitra 
you cannot say that this baby does not belong to me. You fell, you succumbed 
to the tempatations of aam adami and nymph apsara, 
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that is Menaka and having dallied with her and won the elections thereby, you 
cannot now say that the baby of inflation does not belong to you. Inflation is 
an inevitable cause, inevitable consequence of the kind of populist economics 
that we have been following. 

Sir, hon. Mr. Pasha has suggested three methods or three ways of 
combating the inflation. One is, of course, that the procurement system should 
be enhanced and strengthened, (2) the Public Distribution should be 
enhanced and strengthened and (3) the last measure he suggested is to take 
measures to stop forward trading. If you permit me, Mr. Pasha, in all 
friendliness and amicably without any kind of party pride, I woule like to 
submit some of the facts before you so that you consider the real aspect of 
these problems and these remedies. 

If necessary and possible, come to a conclusion whether what you have 
suggested is really the best thing in the interest of the country. Sir, the first 
suggestion is about procurement. I would add one more point because that 
follows from Mr. Pasha's proposition, that was made explicit by Shri Shantaram 
Laxman Naik, that was made explicit by Rajniti Prasad and also on this side that 
the Essential Commodities Act has to be restored. Now, I would like to quote 
one argument. Often on this side, it is said that the POTAwas useful for 
containing terrorism. But UPA scrapped it. Why did you scrap it? Yesterday, the 
Prime Minister said it was because there is abundant evidence that the POTA 
Act was misused. Sir, I can say that there is abundant evidence that the 
Essential Commodities Act has been grossly misused agaist the farmers. Do 
you know that it was under the Essential Commodities Act that 67 per cent of 
the sugar produced by the sugar factories was taken away by the Government 
at half the market price? Do you know it was the Essential Commodities Act that 
permitted the Government to ban exports of agricultural commodities when it 
was paying subsidies to industrial exports? Do you know that it was under the \ 
Essential Commodities Act that many of my colleagues were arrested for 
bringing just about five kilos of wheat from Punjab to Haryana? Do you know 
that evey today it is under the Essential Commodities Act that the Maharashtra 
cotton growers, particulary from vldarbha, who are committing suicide, are not 
allowed to take his cotton even to Madhya Pradesh and to Andhra Pradesh? He 
is not allowed process it. This is something some of you don't know. He is not 
even allowed to decorticate his paddy. That is called possession. That is the 
manner in which Essential Commodities 
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Act has been used and I am very proud to say it. You asked me who wanted 
the Essential Commodities Act to be scrapped, it is the farmer's movement as 
a whole, which demanded that the Essential Commodities Act should be 
scrapped. NDA did not scrap it. They made only minor changes because the 
Chief Minister of Uttar Pradesh and the Chief Minister of Punjab were not 
willing to do it. But, I wish, if we have a Government which really represents 
the farmers, the Essential Commodities Act will have absolutely no place at 
the law books of this country. What the procurement system given you? You 
want to strengthen the procurement system. This morning. I think, Brinda 
Karatji, mentioned that there is a lobby that demands that the FCI should be 
scrapped. I am proud to say, Sir that I have demanded that the Food 
Corporation of India should be scrapped. You talked of the intermediaries. 
Now, between the wheat procurement at the ration shops of PDS shop, 
throughout the intermediaries there is only one intermediary and that is FCI. 
Do you know the difference between the procurement price and the price at 
which the wheat is sold? It is about Rs. 280 per quintal which is 50 per cent of 
the procurement. Now, it is known that the Food Corporation of India is 
corrupt. It is known that there are coolies who earn as much as Rs. 200,000 a 
year and even pay income tax on it. There were abundant leakages all along 
the pipeline and similarly even in the PDS, the thing that you say that sugar is 
not available, edible oil is not available, there is abundant evidence that all 
these things are deliberately leaked out and given in the market. That is 
because the PDS itself is largely a politically patronised network. You cannot 
enforce it. You cannot strengthen it and improve it. The more you strength it, 
the worse it becomes. When you tried to target it in between and created the 
concept of below poverty line and given different colours to the ration card, it 
only becomes worse because the pipeline is vicious and the general 
conclusion that we can draw is, the more the Government intervenes, the 
worse things become. You may not like this conclusion. But that is a fact. The 
dictum is that "power corrupts, absolute power absolutely;" whenever you give 
power to an organisation like the Food Corporation of India or to the rationing 
system they will be corrupt. 

Don't say that we will have PDS. Don't say that we will try to improve the 
PDS; we will try to make the PDS more honest and more transparent is not 
possible. A scheme like that does not work, honestly. It is like Amartya Sen's 
thesis that we ought to have public works in health, 
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education and food security and he says that we need to have massive and 
efficient mechanism for that. But, you cannot have massive and public 
mechanism. These two words are contradictory to each other. They cannot be 
together. You have another example. In the NREGS which is already now 
accepted that this flagship Scheme of the UPA has capsized and there is a 
flop show. So, if you are trying to reinforce anything and therefore, hope that 
the things will improve that will not happen. 

The inflation is an extremely worrisome thing. Sir, 6.7 per cent is still under 
control! However I think, the Finance Minister is unnecessarily complacent 
about it. Let us not forget- that this is a tight rope walk. Sir, 6.7 per cent rate of 
inflation is something that we can take. But, let us remember what happened 
after the Bangladesh War. Then the prices went up in less than a year by 40 
per cent and we had to imposed cess, etc. In the times of NDA, we had the 
Kargil War which explains a part of in price then. Just imagine, tomorrow— it 
is not really fictitious —if a war starts in Iran what is going to be the 
consequences on your economy, Sir? So, don't be complacent about 6.7 per 
cent. We are already on tight rope. I think, we ought to, really, find out what 
are the correct ways of facing inflation? We had hyper inflation in the 
immediate post first-war period in Germany which is very picturesquely 
described by Stephen Zweig in his novel The Hyper Inflation in Germany'. 
And, we had a similar inflation in the immediate post-revolution period in 
Soviet Union. When, even the people who were supposed to be doing well at 
one time really became beggars. In the German situation, Stephen-Zweig 
described that even the daughters of great houses and great families sold 
their bodies in order to be able to live. He gives a very picturesque description 
of two brothers of a landlord. One of them was given to drinking and the other 
one was very frugal. He saved money and purchased Government bonds. 
When the inflation came in, one who saved money and purchased the 
Government bonds became a pauper, because the bonds became worthless. 
While the brothers who drank beer could live on merrily by selling merely 
empty bottles of beer. The only person who has justified inflation, Comrade 
Pasha, is V.I. Lenin. In the time of New Economic Policy in the immediate 
post-revolutionary period, he said that inflation is the best way of bringing 
about social equality, because inflation is something that destroys rich more 
than it destroys poor. But, otherwise, there is nobody who has justified 
inflation. 
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Now, Sir, the procurement has given a very unhappy experience. I 
remember that this Food Corporation of India would have gone away in 1952-1 
am not quite sure about the year-when Rafi Ahmed Kidwai, who was the Food 
Minister at that time, said that when India's position of food supplies was 
satisfactory, let us scrap rationing let us make it open market. If we listened to 
him, then, we should not have had the period where we had to depend to PL-
480 shipments of wheat from the United States. His suggestion was that we 
would not have rationing because that is very expensive mechanism. A much 
better mechanism which I had suggested through my writings if you read 
columns is make the market free for everything. And, you want to give 
subsidies to poor? You want to help the poor? Then do not support the cheap 
price shops or the fair price shops or the ration shops or the FCI bosses. Let 
the things come in the market and depending upon your judgement about the 
requirements of the people, give them Food Stamps. And, if you give them 
food stamps they can become addition to their income. That is the easiest way 
of helping the poor. But the Government doesn't like easy ways to helping the 
poor. They want a methods which will fatten the bureaucracy and which will 
give patronage to the political boss so that he can give promises of wanting to 
do good to the people. 

The third and a very important thing that has been mentioned by the 
honourable, Mr. Pasha, is about the forward markets. And, if you permit me, 
Sir, I would like to speak a little at length on this subject. On the 27th evening 
at Alwar in Rajasthan the farmers organisations announced that the farmers of 
Punjab, Hayana and Western Uttar Pradesh will not give their wheat to the 
Food Corporation of India; instead, they will give it entirely to the NCDEx 
where they can see the spot price, where they can see the prices that are 
coming for future months etc. Immediately the same evening I got a telephone 
saying that it has been decided that the wheat and paddy will be taken off the 
futures market. After, that Finance Minister made an announcement making 
an ex tempore addition. One doesn't really know what are the real situation is 
because he said that it has been banned and the Minister for Agriculture only 
yesterday was quoted in the newspapers as saying that it is not banned, it is 
only suspended. One does not know what the facts are. The important thing, 
this has created an uncertainty about it so that the farmers do not count on it 
and the farmers do not prepare to go the NCDEx way. So, I would like to 
explain what the 
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futures market is about because I know that most people have some kind of a 
misgiving because there was a time when only the traders and, if you don't 
mind my using a casteist word, only the traders of a certain caste, indulged in 
the futures market, vaiyada bazaar or whatever you call it. And becuase the 
producer was not associated with those futures market the idea came that this 
is a thing in which one indulges, when you have no hold on commodity at all; 
a trader who does not produce even a grame of wheat would actually deal in 
thousands of tonnes of wheat, on the futures market, talking on the telephone. 
And that is why I am surprised that our Friend from Rajasthan also has this 
mis-concept because these are people from Rajasthan who made really the 
Vaiyada Bazaar most popular. But the idea that the Vaiyada Bazaaris 
gambling, is wrong. I would like to say in very few words what the futures 
market represents for the farmers. Sir, the farmer produces grains; let us just 
say grains; I will not talk about other commodities. If he sows one grain, he 
produces a thousand grains. That is the kind of surplus he produces. Now, try 
to understand why a person who is able to multiply his seed a thousand times 
becomes indebted and why is it that he forced to commit suicides. So, he 
produces grain at one point of time and in one place. He knows, every farmer 
knows that four months after the harvest, his product will get a good price; it 
will be good because that is what the traders take advantage of. He knows 
that the price in his place may not be good, but the price in Delhi will be good. 
But he is not able to take advantage of it because he does not have the 
means to hold on for 4 months or transfer the wheat to Delhi. Now, what the 
futures market does is, and through the technology. This great steps is not 
due to magnificence by some generous party, it is technology which comes to 
the help of the poor and the technology has come because technology now 
permits you to have on a small screen the spot price, the price at which you 
can sell it today. 

For example, I am sowing cotton. When I sow cotton, I know my crop will 
be coming after six months when it will be ready. I find out what will be the 
price after six months. And, if I am not happy with that, and I find that the 
futures market trend shows that the prices are going to increase after that, I 
can make a sale six months later and get that price. There is absolutely no 
doubt about it. If I lock, using Amitabh Bachchan's expression and say, lock 
for six month's price, ..(Interruption).. I thought you will understand if I use 
Amitabh Bachchan's expression. If I lock it at six 
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months price, then, I will get that price. This is the first time that the farmer will 
be able to get the price that he desires. This means that the farmer produces 
material commodity with farm utility ...(Interruptions)... but, he will not be able 
to add time utility and space utility to that. The futures market makes it 
possible for the farmer to add time and space utility without investing the 
money or the effort to store it or transport it. So, the idea that the commodity 
exchanges have resulted in inflation is, entirely, incorrect. I have very closely 
studied the subject, and I can show you that the_commodities that are dealt 
with on the futures market have shown increase in prices, but so have the 
commodities which are not dealt with in the commodities market at all. So, 
futures market themselves do not lead to any kind of inflation. 

Finally, the prices are always determined by long-term supply and demand. 
It is not by the artificial speculation because for some time, the prices might go 
up, otherwise, the prices do not go up. Ultimately, if somebody bids like that 
and tries to increase the price, he will regret it because he will one day have to 
deliver. So, today the kind of futures market we have in India, most of them 
operate in such a way that, at least, 40 per cent of the transactions are finally 
delivered. When the ratio is as high as 40 per cent it is not possible for 
anybody to gamble in futures market. Those who think it is a gamble, I think, 
they should really understand what the mechanism is. I would say that for the 
farmers it is a great thing. For the last 25 years, I have been fighting so that 
the farmers might get a remunerative prices or that they might get the prices 
that they desire. No Government changed it. The Congress Government did 
not change it for 50 years. Even the NDA Government did not change it. So, 
the first time, the ultimate God of poor people and the masses technology. It is 
technology which is coming to the help of the poor and that is what is 
frightening some people who have been traditionally the enemies of the 
farmers. 

Let'me make it very clear about futures market. If the Government has 
banned the futures market in Punjab, I do not know whether it is banned or 
suspended, but the farmers are determined and we will make a formal 
announcement on the subject. Mr. Minister may please note that on the 17th 
March, we will make an announcement that until you remove this ban, we will 
not give a grain of wheat to the Food Corporation of India. We made an 
announcement like that when Shri Chaturanan Mishra was the Minister for 
Agriculture. He knows it or his files will show that no a grain of 
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wheat reached the mandis at that time. And, you are facing a similar situation 
this time also. Don't rush to conclusions. And don't rush to form opinions 
about futures market simply becuase some people with old mindset are 
saying that it is only gamble and that is what is causing the rise in prices. 

Sir, at the end I would say, I thank the hon. Member, Shri Syed Azeez 
Pasha for bringing this in this discussion in a rather quiet and sedate 
atmosphere of a Friday afternoon. Despite it being the time for the Private 
Members' Resolution, Sir, you will find that the discussion has been more 
thorough and in-depth than you can expect in the normal period, in the 
normal time of legislative business. 

The procurement has been directly working against the farmers because 
the procurement prices have always been less than the market price. The 
PDS has never helped the poor.The PDS has only helped the pipeline. And 
the futures market is one thing, which is going to realise the dreams of many 
years of decades of the farmers. Please don't try to play with it without 
understanding what futures market is about. Sir, I am aware that the 
Government has appointed a Committee to take a decision on the futures 
market. 

I do not want to elaborate on this subject because I happen to be a 
member of that Committee, but I am surely convinced that this Government 
will be able to take a right decision and follow a policy of freedom rather than 
additional restrictions. Don't intensify the Licence Permit Quota Raj. If you 
want to ensure the good of the poor, issue food stamps and make big, big 
rationing and distribution of foodgrains free. That would be the cheapest way. 
The only problem would be, you would have to send home some of the 
salaried staff that are making money now. 

The last thing I would like to say, Sir, is if you have doubt in what I am 
saying. I will make one prevision. If the Sixth Pay Commission's Report 
comes out during this financial year, and as I expect, the Government will 
accept that, the Government will not accept any measures that are calculated 
to promote productivity, then, by this time next year, our rate of inflation will 
have gone up to nine per cent. If anybody is prepared, I am prepared to take 
a wager on this. Going by the kind of policies that we are following, the 
populist policies, the so-called aam aadmi policies, and the irrational 
decisions like on procurement and on Public Distribution System 
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and the futures market, I see that the rate of inflation by next time this year 
would be something like nine per cent. Thank you very much. 

MR. DEPUTY CHAIRMAN: Now, the hon. Minister will speak on the 
Resolution. 
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The Resolution was, by leave, withdrawn. 
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